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THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): I request
the hon. Minister to continue next
time.

Now, we will take up further discus-
sino no the Railway Budget.

—_—

BUDGET (RAILWAYS), 1990-91—
GENERAL DISCUSSION
AND

RESOLUTION APPROVING RECOM-
MENDATION OF RAILWAY CON-
VENTION COMMITTEE, 1989—Contd.

THE VICE-CHAIRMAN (DR. G.
VIJAYA MOHAN REDDY): Shri
Ashwani Kumar.

ot wefare woiw wewot (wgrasy)
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SHRI RAM AWADHESH SINGH:
(Bihar): The Minister must be here.

THE LEADER OF THE HOUSL
(SHRT M. S. GURUPADASWAMY:
The hon. Member knows the conven-
tions. The other Ministerd are present.
The other Ministers ares equally res-
ponsible.

SHRI- RAM AWADHESH SINGH:
The Railway Ministry presents its own
Budget. (Interruptions) Is he likely to
come after some time?

THE MINISTER OF PETROLEUM
AND CHEMICALS (SHRI M. s. GURU-
PADASWAMY): The discussion is go-
ing on in the other House. He will
come soon,
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THE VICE-CHAIRMAN (DR. G.

VIJAYA MOHAN REDDY). Already,
the Leader of the House has explalned.
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THE VICE-CHAIRMAN (DR, G.
VIJAYA MOHAN REDDY): The
Minjster is there. He is taking down
the points. The Railway Minister will
join soon. You please allow the speak-
er,

SHRI RAM AWADHESH SINGH:
The Railway Minister must be here.

THE VICE-CHAIRMAN (DR, G-
VIJAYA MOHAN REDDY): He is
attending the other House, He will be
coming and joining very soon. Yoy allow
the speaker. -
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Railways is one of the big;geé;t 1.mder-
takings which employs the maximum
number of people and serves the maxi-
mum. number of people in the country.
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SHRI A. G. KULKARN] (Maha-
rashira): Mr. Vice-Chairman, Sir, 1
am happy to get this opportunity to
place my views before the Rouse. .
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(Interruptions) .... I thank Mr. Pan.
war and Mr. Bansal for giving their
time to me.

Sir, generally I do not take the time
of the House on these matters, but I
am provoked to participate in this de-
bate because the present ruling party
has made some promises to the ciecto-
rate about railway lines. Particularly,
the Finance Minister, Prof. Dandavate,
had assured the people that as socn
the Government was formed in Dell.
the railways will move into Ratnagiri.

Sir, T am very happy that the rail-
ways are going to Ratnagiri; it is very
nice. But let us have a look at the allo-
cation of funds for railway lines in
Maharashtra. I do not have any regio-
nal pride or prejudice—many Members
pride or prejudice—many Members
spealk: of their own regions—but I o
feel that I have got to say something
on this. In Maharashtra thers are
four criticai positions of railway lineca.
One i5 ithe Konkan Railway, as it i3
called, The secon? is the Marathwada
Railway. The third is. there ars two
railway lineg in Vidarbha. Mr. Vice-
Cha:rman, I woulg reguest 4r. Fer.
nandes, Though he is an agitator, be-
ing now 3 Minister pe is a constructive
colleague of mine. With the provisions
made in the present Budget, which i3
the year in which all {hese railway
lines will be completed» On ihe one
side, Sir, the Finance inisier says
thati ihe railway line will move inloe
Ratragiri. 1 am really surprised.
Alkout conversion cf the RMarathwada
railway line, you will find that the
State Government hkas  ~c-opereied
wilh the Coniral goveriment, the pro-
viovs Government and the praesent
Goverrment. The Chief Winisler of
Mahnrashtra has called on e Railway
Misiier and has given assurauce of
co-oprration in every respect. I don’t
want (o taie the time by reading frem
the letter which I have got. It seems
thai the Chief Minister of Maharashtra
considered along with the Railway
Boary Member sharing of the expendi-
ture to the extent possible. The Maha.-
rashtra Government has no resources
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for this purpose, but they will float
bonds. Under the Employment
Guarantee Scheme they will make
earthern work possible, So, Sir, I re-
quest the Minister of Railways parti-
cularly for conversion of the Marath-
wada railway line which, Sir, with the
present allocation of Rs. 15 ¢rores, will
go up to the year 2010 or 2015, and
people will not see that railway line
completing.

Then, Sir, about the Konkan Rail-
way, the same is the position. For the
Konkan Railway there must be some
extrp allocation because Konkan is
such a backward area that it requires
funds apart from the western highway
rajlway line,

Then, Achalpur-Yavtmal-Pulgao and
Chandrapur-Gondia-Jabalpur in the
Vidarbha area. I would request the
Railway Minister to look inio this
matter. In this connection also a tenta~
tive agreement was reacheq with the
Railway Board, It was not g decision,
I would read a particular para from
that proposal. The proposal was this.
The State government requested the
Railway Board and the Railway Minis-
try that this project be transferred
from the administrative jurisdiction of
the South-Central Railway with the
Headquarters at Secunderabad to the
Central Railway with the Headquarters
at Bombay. Sir, this is necessary not
only for this railway line, whethar it
is the Konkap Railway or it is the
Marathwada Railway etc, but it is
also necessary for the Kolhapur-Pune
section of the South-Central Railway.
This has to be transferred. Our diffi-
culty, as I explaineg to the Railway
Minister, is to the extent we have got
no proper communication with the rail-
way employees who come from Banga-
lore. They ore recruiteq in M=adras.
and languags difficulty is teo muvh.
Ty an pperalional difficulties are trere.
So, 2 recest that .t least the Raibeay
]\’Iil’\.if-fe"._ ¢nart from providing tionds
chnild franS-
»apur and
Pune to the Centrsl Railway, #hizh
shoulg be done On priority, so that

for thzse railway lines,

fer ihe seoilon between I
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there is cultural connection in the
Sholapur-Pune section, It was our
senior and respected colleague, Nana-
sahep Gore who had led an agitation,
and that line was transferred to the
Central Railway. I am not interested
in leading such an agitation. But I
would request the Minister that the
Kolhapur-Pune section of the South-
Central Railway should be transferred.

Then, Sir, there is another need of
the Miraj- Lathur line. The Miraj-
Lathur line is a narrow-gauge line.
There also the State Government has
proposed that it will issue bonds in
the name of the deity in Pandarpur,
Vithoba, so that that work can alsc be
undertaken and finished as early as
rossible,

The last point which want to make
is that the Estimates Committee in one
of its reports had recommended
creation of a post of a Member Tour).
It was rejected on the ground that the
compactness of the Railway Board
would be sacrificed by having more
members. It is now understood that
subsequent to the plea of compactness
made in 1985, two further posts were
created. So, I would request the Rail-
way Minister to go into the recommen-
dations of the Estimates Comuritiee
and act on it, because Estimates Com-
mjttee’s recommendations
important.

are ver,
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Sir, my hon. colleague, while taking
part in the discussion as g first speaker,
has already expressed our displeasure
over the burden that has been heaped
on the common man by way of steep
hike in fieight and passenger fares.
Sir wher we express our gisagreemerz
over this, we also take note of the fact
that the present INational Front Guv-
ernment and its dynamic Railway
Minister were put in a yery ynenviable
tight spot by the previous dispensation.
If one looks at the {ype of additional
revenue mobilisation that has been
imposed during the nrevious financtal
yearg through the Railway Budgets,
one will fing that there used to be
generally around Rs_ 600 crores burden
imposeq on the pecple by way of hike
in passenger fares as well as ireight
charges. In the yezr 1989-90, this was
the case and in nrevious yeav: also,
this used to be the case. But in the
financial year 1989-90 ending on 3ist
March, 1990, there was no additional
freight or passenger fare hike for cer-
tain reasons. Had it been due to the
love for the people of the countrv by
the previous dispensation i would
have been appreciated, bui every
common man will ynderstand +hat the
previous Government dig not impose
any new economic burden by way of
freight charge or Dassenger fare in-
crease during the last financial yeat
ending on 31st March this year, only
due to the realisation of that Govern-
ment that that being the elec’ion year.
it would be politically convenient for
it to come forward with a zero tbudget
so far as the freigh and passenger fnre
tariffs are concerned.

Therefore, once you calculate it on
the basis of this knowledge, there
coulq have been an additional burden
of Rs. 1.200 crores in this particular
Budget, the terifis which wers ccaveni-
ent'y avoided by the previous Govero
mert [oi-w intg pceopnt tho find thet
wagn  the claction year. It the
eat Naily, o was 10 ine

v A wleg it owra it bt oo
cere o P 1,203 créres. So, Y you
Top at it from that angle, vo- wi'l

it

Minister
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find that this amount of Rs. 892 crores
is, in fact, a reduction by 40 per cent
in comparision with the possible in-
crease of Rs. 1.200 crores. Though
this is the fact and though, due to this
fact, the present Railway Minister can
rightfully claim some credit, while
appreciating that, I woulq like to add
immediately that the additionai burden
put on the common masses, both by
way of freight rate hikes, which will
definitely drive the economy towards a
more inflationary situation, and the in-
crease in passenger fares, especially
that of the Secong Class, will hit the
common man. This is quite unfortu-
nale and, at the very ouiset, I would
like to appeal to the Minister, at least
when he makes the reply, to announce
some proposalg througa which this
burden on the common people can be
taken away.

We knoyw that there are areas where
we cap mobilise resources, In our
economy, we have the malady of black
money and if there are sincere efforts
1o put an engd to the fourishing of the
black money operation, sc much of
deficit financing can be curfailed. Simni-
larly, in the Railways, if we strictly
try to see that the passengers ta¥e the
tickets” when fhey travel, by sheer im-
plemenation of strict medsures to sece
that all railway travellers take the
tickets, huge additional revenue mobi-
lisation, can be made. Here, when we
analyse the implijcations of the Budget,
those who afe coming from the South
have a greivance that they are neg-
lected. We have a feeling that we are
neglected very much, Since we stay in
the other and of our country, we have
to travel a lot and, thereiore, the fare
increase affects us the most.

Secondly, the "Stale of Kerala has
to get its daily necessities. most of

the things, from other States, even
distunt Ststes like Puniab, Faryuna

ane oiher vTorthe-- gtailne

PR L I e T

o Cenoen
e By o ro Ui
99 per cent of the e
tickets, Without casting any a¢jersion
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on the people living elsewher~ in our
country, I would say that this is 2 fact
which is universally accepted. Of
course, in the North-East also, 9% per
cent of the people have fhe habit of
taking tickets when they travel

But so far as many other St.tes are
concerned, some no too healthy prac-
tices are continuing. Not onlv that
the practice of ticketless travelling is
So rampant in many other parts of the
couniry, even when you travel with
not only ticketg but even reservaticn,
you may not be provided with accom-
modation; somebody else would be
occupying your berths and you would
be put to trouble. Anyway, I do not
want to speak about that now. But
if the Government takes stringent mea-
sures to see that the unhealthy prac-
tice of ticketless travelling is curbed,
through that measure alone you can
mobilise so much of additional re-
sources, 'This is one serioug suggestion.

Secondly. by way of imposing npew
freight charges if 3 demarcation is
made between luxury goods and goods
of daily necessity and-if the Govern-
ment is prepared to put more levies or
freight charges on luxury goods such
as TV. VCR, refrigerators, cars, two-
wheelery then through such measuves
if efforts are made to mobilize addi-
tonal revenue, we will have no com-
plaint. But what has been resorted to
is g flat increase in freight charges
which is going o very adversely aiTect
the common masses of our country.
Therefore, I request that a distinction
shouly be made between raight
charges for luxury goods and fo» goods
of daily necessity,

So far as the State of Kerala is con-
cerned, this Budge# also is not very en-
couraging. In this Railway Budget we
do not find any proposal for having
any new railway line for Kerala. Sumi-
Inaly, it iz well known that IKernin is
Ftate wWih ‘he highesl nearesdonn of

24 Foo o ornny

<
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nratzet or factories, major railway
facteries, being established in XKerala.
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While discussing with a friend so far
as the demands of Keralg are concern-
ed in relation to expansion ir railways,
that friend told me thaf you can repeat
the first speech made ty the legendary
leader from Kerala, A. K, Gopalan, in
the other House; that could be repeat-
ed even today because most of the de-
mands raised in that speech many
decades ago, in the year 1952, remain
unfulfilled even today. Th the recent
past there was a arcp233l to set up a
coach facwory gt Palghat. The decision
was almost finalised. Buf just like
many other projects there was a slip
between the cup and the lip or between
the cup and flie rail Ulijmately that
project had not ref~ned Kerala. lhal
coach factory was taken awiy by an-
other Sts*e, We are ~ + agamnst any
project com: ingnup in any other part
of our couniry but there should be a
balancej approach .ow?7:s new Dro-
jects. Ang so far as wve nre concered,
at the last moment who a project was
to he ‘mplemeteg, at thg ‘~it sage, that
was taken way and give to some other
State. Similarly, the provision for
Alleppey-Kayamkulam naw broad
gauge line is Rs. 1638 lakbs.

Since the latest estimated cost is
3907 lakhs of rupees and the approxi-
mate expenditure up to 1989-90 is only
1896 lakhs of rupees, an additional am-
cunt of Rs. 2011 lakhs is required for
the completion of this project. Since
the full amount has not been earmar-
ked in this year's budget also I don't
think that the proclamation that this
porticular project will be completed by
the end of this financial year can be
fulfilled. Similar is the case regarding
Guruvayur-Trichur line, The allocation
is 300 lakhs of rupees and the walance
required is 230 lakhs of rupees. In
order to double the Quilon-Trivan-
drum central line, tHe anticinated
(nst is Rs 7641 lakhs. But a meagre
sum of Rs 130 lakhs hos heen glio-

coind, Dpe doss oz Toewe e thE

=t inniad oSy
'Kayamkulum-
Quilon line is 3911 lakhs and tihis
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year’s provision is only Rs. 737 lakhs.
Of course, in comparison to the allo-
cation made by the previous Govern-
ment during the last year, i.e. Rs 200
lakhs, it is much better allocation. 1
am not denying that fact. But in com-
parison to the overall expenditure,
what has been allocated now falls
short of the expectations, Another
Rs. 2974 lakhs are réquired for the com-
pletion of this project. Of cous2, the
total allocation for the State of Kerala
in this year’s Railway budget is 37.55
crores of rupees which is almost a
hundred per cent increase in cmpari-
son to the last year’s budgetary pro-
vision which was to the tune of 13.26
crores of rupees. But considering the
different projects which are to be
completed during this financial year,
what has been allocated, even though
there is an hundred per cent increase,
will not suffice. (Time Bell rings) Sir,
I am to have 27 minutes.

THE VICE-CHAIRMAN (SHRI
MIRZA IRSHADBAIG): You continue
and finish, I am just reminding you.

SHRI M. A. BABY: In regard {o the
new additional trains, some 12 new
trains have been annouced including
Summer Special. But so far as Kerala
is concerned, there is only one Special
Train and that too going to Mangalore
without touching fhe Southera part
of Kerala. I need not have to mention
that people from Kerala go to different
parts of the country for education or
in search of jobs. People from Kerala
go even to outside countries. Unless
sufficient facilities are provided both
by rail and by air, the people of
Kerala would not be in a position to
fulfil their travel requirements. I do
not want fo menfion the neglect by
Air India and Indian Airlines towards
the people of Kerala. But if ‘he Rail-
way Department also behaves in the
same manner, it would be very difficult
for the people of Kerala.

We are havine  twe (rains foom
Uein'—the  Jayventi Janata  ared e
Kerala Express. The Jayanii Jansta
was stopped and the freguency of
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Kerala Express, of course, was increa-
sed. But this has been a long-standing
demand of the people of Kerala that
the Jayanti Janata should be main-
tained. Instead of maintaining the
Jayanti Janata, the Railway Ministry
found out a trick of renaming the
Kerala Express as Kerala-Mangla
Express. By abolishing a particular
train, the Railway Ministry renamed
one existing train with both the
name, This will not serve the purpose
of Keralites. Therefore, 1 reiterate
the demand that an additional train
irom Delhi should be started for the
people of Kerala, and at the same
time the Summer Special that has
been announced should have at least
five bogies which can be detached at
Shoranur or Palghat and a portion
can be taken to Trivandrum so that
the needs of the people of the sou-
thern part of Kerala can also be
catered to.

Sir, there was one particular pro-
ject, the Tellicherry-Mysore line. That
project has been gathering dust for
the last many decades. As a matter
of fact, it was during the time of the
Britishers that the first techno-econa-
mic feasibility survey of this parti-
cular railway line was undertaken.
and the Britishers found that this is
an economically viable project. But,
for the last many decades, there was
no positive change on the part of the
powers that bhe in Implementing this
particular project. I regest that at
least the present Government should
take immediate steps to see that the
Tellicherry-Mysore railwayline is
being implemented. Same is the case
regarding another proposal that has
been gathering dust—the Kottayam-
Madurai railwayline, This being an
area where so much of crash crops
are being produced, this railwayline
‘will activate the economic life of tha
hilly areas of Kerala. Moreover, as is
known 1o vou, Sir, Cochin is one of
the best natnral ports that we ave
hresine in our country. Madurai-Kot-
fayars vavion forms a hintepland ol
this nartioular  Cochin nort. If 1his
_Kotta.vam-l\/[adurni railwaxrline is
being implemented, the activity in the
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Cochin port can further increase
which will, of course, be helpful for
the overall economic growth of the
State of Kerala.

Sir, another proposal has been
recently mooted regarding having
another line touching different pil-
grim; centres of Kerala-Kaladi, the
place of Adi Shankara, WMalayattur,
Aranamganam, Sabarimalai and Shis
vagiri. And this area is also that
where so much of crash crops are being
produced ang so much o economic
activity can be generated. This propo-
sal is also being placed for the kind
consideration of the Railway Ministry.

Now, Sir, I would like to mention
a few issues related to the problems
of Railway workers. The present
Railway Minister needs no introdue~
tion so far as the problems of the
Railway workers are concerned. But
it is quite unfortunate that even after
coming into power of the National
Front Government and even after a
person like Shri George Fernandes
with a background of so much of
trade "union activities taking over as
the Railway Minister, many serious
problems of the Railway workers are
still pending a decision. Even if 1 con-
fine myself to the problems of rail-
way 'workers related to Shoranur and
Trivandrum area, these who have
been retrenched, they are still remain-
ing in ihe :ctranched, positicn  and
they have not yet been absorbed
back. They belong to the 1974 strike.
In between there was another railway
strike in 1981 and those who have
been retrenched in relation to that
agitation they have also unot bheen
absorbed. Some time back a relay
hunger strike was inaugurated gt Tri-
vandrum by those railway workers
who have bheen rztrenched. Similar
other agitations In various other v} ces
are continuing. It ig cuifte urnfori nste
and disgraceful cn the part of this
flovernment thal thie  Governwent

which was ewpetat g b geizad of
ihe problem of roir v capleer s nnd
ot thew aut ond e v them - Chogt

v logs of *ima hee 7oe 1g vize 1o

the cecasion and thy evreetations of
the railway workers are belied
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Similarly, Sir, the catering staff in
the railways is faced with so many
problems. When we travel by train, we
tind that they bhave Dbeen forced to
work round the clock practically. They
are given rest just for four or five
hours only. From early morning on-
wards they are forced to -work till
late in the night. I do not have tc
explain all these--things, Suffice it te
gay that they are faced with many
problems. It is nof uncommon to find
that garbitrarily berths allotted to
them; are taken away. If there are
twenty people onh the catering stafl
they are just given five or six berths
to sleep on. This is fhe situation.
Whenever they come to know that
ihere are some MPs travelling on the.
train, they come in a group and re-
present to us the difficulties faced by
them and beg of us to do something
to improve their plight. This is net
only the problem of the catering staff
It has a direct relationship with
p.sssress  omenities, (Time Bell rings).
Only if {hcy are provided with suffi-
cient facilities, will they be able to
iook after the comfort ang conveni-
ences of the travelling passengers.
Without going into greater details, I
would like to submit that the problems
of ihe catering staff should be looked
into  expeditiously and all efforts
shovid e made to sort out tiheir
problems and provide relief to them
so that they can look after the pas-
segers. Without attending to their
problem-~, the gquestion of passenger
amenities will lcok hollow and shallow.

Then. Sir, there are a few other
sminil hut important matters, Theare
many veteran  people who have
been recognises] and honoured by
th- Preox of India by way of
Padima Shri  or Padma TZhushan or
Pachma Vikhushan. The tickets of
even these people whenever they have
to travel are put on the waiting list.
Then they have to approach us for
getting their tickets confirmed. I sub-
mit to the Railway Minister that at
least his category of people should be
provided with this facility that when
they are travelling their tickets should

are
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pe treafed in the same manner as
those of MPs or ex-MPs. Their tickets
should be okayed in the first instance
itself. This facility should be extended
at least to those people who have
peen awarded Padma Shri and such
other titles for protecting and promo-
ting the national honour. They are
all outstanding people coming from
different walks of life, Most of them
are veterans. This must be done.

Then, Sir, the railways have to play
a very big role in national integration
in many ways. In one area, when we
talk of national integration, art and
culture has to play a very important
yole. There has to be a lot of cultural
activity. Great artistes from one
part of the country should be pro-
vided with facilities to travel to an-
other part of the country, that is
to say that artistes from the North
should be provided with facility to go
to south and artistes from the South
should be provided with facility to
travel to the northern parts of tne
country. These artistes should he pro-
vided whatever type of help they want
fromy the railways. Now, in the second
class coaches three-tier sleeper berths
they are provided with some travel
concessions provided they travel in a
group of three. This means that the
department already knows about the
problems of artistes. I would like to
submit, Sir, that artistes need nol
always fravel in groups of three,
Artistes come from different areas
It does not always happen that in
connection with a particular perfor-
mance, all artistes will be coming
from the same place. For example,
some artistes may be coming from
Hyderakad, some may he comin:;
rom Vijayawada, some from: Madras
and some even from Pondicherry, We
cannot expect the artistes to travel in
a group all the time. If the organi-
sers informy by way of a letter that
such and such an artiste is being
invited for a particular programme,
on the basis of that letter, the con-
cerned arliste should be extended the
facility. Of course, I would adg here
that the concerned artists should be
an accredited one fo the All India
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Radio, This is because anybody may
claim that He or she is an artiste
All such people need not be enter-
tained. Only those who are accredi:
teq should be extended this facility.
Those artistes who have a particular
calibre are being given. accreditation
by the All India Radio and Doordar-
than. Such outstanding artistes who
hold high our rich cultural tradition
should be provided with travel facili-
ties not only in the second class, but
in first «class and air-conditioned
sleeper class also. I also want that
the present stipulation that only it
they travel in groups, they will be
provided -with this concession, should
be done away with. This suggestion
of mine may please be considered
This is important from the point of
view of national infegration also
which, as all of us are aware, is
very much required in the present
day geopolitical situation in our coun-
try.

THE VICE-CHAIRMAN {SHRI
MIRZA IRSHADBAIG): Please con-
clude.

SHRI M. A. BABY: Then, Sir,
the=re are some concesslons/facilities
preiently being extended to the accre-
litag Pressmen. My request is that
thr-e concessions/facilities should be
increased, This is necessary because
Press has come to play a very impor-
tant role in our country in making
people undertand their problems, in
taking up issues even if it means in-
convenience to ceriain political foreas
Many  relevant issues are being
brought to the notice of the country.
Therefore, they should be provided
with some more facilities so that they
can travel from place to place and
report about things happening, inci-
dents taking place; some unfortunate,
some ghastly and some gruesome
Since, as I said, Press plays a very
Important role in our society, the
accredited Press correspondents should
be provided with better travel facili-
ties. Sir, due to paucity of time, I do
not want to mention...
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THE VICE-CHAIRMAN (SHERI1
MIRZA IRSHADBAIG): Make your
final submission,

SHRI M. A. BABY: I am just com
cluding. I do not want to mention
other things. But I will just refer, in
passing, to the type of food that is
being served on the Railways. There
is a story. Those 'who feel that due
to some witchcraft some undesirable
material had gone into their stomach,
go to the so-called divine places for
getting the undesirable material out
of their stomach. This is only a super-
stition, according to me. Anyway,
these people go to the so-called divire
people in the belief that they will Le
able to get the undesirable material
out of their stomach which, they feel,
has gone into their stomach due io
some witch-craft. If you travel
by train and take the focd
served on the Railways, you need not
go to these so-called divine people.
Things 'will come out of your stomach
automatically. This is the position.
Therefore, when we speak about
passenger amenities, ‘we shoulg make
efforts sincerely fo see that the fcod
that is served is better. I, myself,
have been a victim, I do not want to
go into that story.

Ancther important point is in rel:-
tion to the cancellation charges. Ou
the fare goes up, the cancella*icn
charges also go up. Now, it is 30 por
cent. There is no justification for this.
When a person cancels his ticket i
the betih going vacant? No. The berth

allcitel to some hody else and the
fare is realised from that persen. Tie
or she has to pay the full fare, in-
cluding the reservation and the slee-
per charges. Everything one has 1o
give, Why should then there be this
unjustifiably atrocious cancellation fee
of 50 per cent? There is no justifica-
tion for this. (Time-bell rings)  An-
other colleague of mine asked the
question. ‘When the Railways charge
50 per cent towards cancellation, will
they give compensation or pay
damages when a train reaches a des-
tination Iate?”. I am: not taking that
argument to that extent but this 50

Tt
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per cent cancellation éharges should
be stopped. It is too much. The Rail-
ways is collecting this money from
poor passengers who have to cancel
the journey in the last moment. No-
body cancels his journey just for
fun sake. That railways should under-
stand.

Now I come to the question of rail-
way tragedies and accidents. First I
mentioned that Kerala is not given its
due so far as new railway projects
and "expansion are concerned. That is
right, but Kerala is given its undue
so far as railway accidents are con-
cerned. Not only that, the people of
Karala and in this particular case
the people of the whole country are
taken for a ride. I refer to the ghastly
train accident that occurred in Peru-
mon last year, Not only more than
100 persons died in that accident, a
ridiculous, a shocking, cruel report
was made by the Commission of Rail-
way Safety. I refer o the second
report of the Commission of Railway
Safety which proclaims that the acci-
dent took place due to tornado. Myself
along with many others had the agoni~
sing experience of reaching the acci-
dent place within less than one hour
of the accident, We did not find any
that ched hut half per cent affected by,
not to speak of tornado, even by a
cool hreeze, Kerala is famous for its
vegitation plants. Not a single plant
is affected by any breeze, not to speak
of any tornado. So, those who con-
cocted that report, they thought that
tornado was something -which could
be deputed with the task of taking
these 9 bogies only from the train and
putting them in the Ashtmundi lake,
without disturbing anything else and
then the tornado went back. Should
we believe that? So, in this House
many of us had the opportunity of
raising that issue and ultimately the
previous Government had to consti-
tute an expert committee. The suspi-
cion of the people was at large vin-
dicated by the report of the expert
commilfee which says that the tornado
theory is out and out baseless. Now
can 'we think that everything engds
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there? (Time Bell) We cannot leave
things there, If that accident was not
due to tornado,  we should find out
how that accident occurred. Not only
that, more than 100 people were killed
and we should pay a homage at least
by locating the reason for that acci-
dent, so that such accidents do not
take place in future also. Unless we
find the real reason of the accident,
the Railway Department will not take
measures to avoig such accidents in
future., This is my first demand.

My second demand is not only to
the railway authorities but to ‘he
present Government to find out .ander
whose insistence this concocted, atro-
cious report was made. This should
be found out. Those who ‘were behind
concocting such a report shoulj be
located, booked and prosecuted. This
is my demand in relafion to the Peru-
mon train tragedy. Thirdly, in rela-
tion to that accident, compensation
has not been given to all eligible
people on very very flimsy and techni-
cal grounds. In relation to such a
ghastly tragedy, technicalities and
flimsy grounds should not come in
the way of distribution of compe:iza-
tion, Thevrefore. I request the present
Government that they should be more
large hearted and hmane in desling
with the question of compensation in
relation to this railway tragedy.

I very much appreciate your iwcul-
gence, Mr. Vice-Chairman. With t{hese
words, I conclude.

o Tig wrln Ty omgan

@ e afe '

Taawreasr (= et iab-g-)
YT ATCITT AR qA S g 077
St # qger S g § ¥ grawr
goatar 91, AfFw wq agi griww

fag A4t St «f @
o2 #1 &y Aife
qge a9 ifeo)



.\I

351 Budget (Railways)

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman, Sir, unfortunately for me,
1 ‘was not present during the presen-
tation of the Budget by the Railway
Minister, as laid on the Table of the
House, But from whatever reports I
have received, the speech of the Rail-
way Minister himself, I must confess,
is very discouraging, particularly
when it is coming from a person like
Mr. George Fernandes. The compul-
sions of circumstances have been
stated by him. So far as I remember,
practically speeches of all the Railway
Ministers included these compulsions.
This is nothing new. But what is new
is the absolutely socialist increase in
fares and freights all-round. Beginning
from: the minimum fare—the plat-
form ticket price—there is practicaliy
no aspect which has been sparzd by
the Railway Minister this time, This
was rather unexpected. But, perhaps.
the Railway Minister woulg say, it is
the harsh reality which he has to
face. I may quote what I had occasion
to gquote on more than one cccasion
in this very House on other Railway
Budgets. It was commented that if
the Railways could stop malpractices,
corruption and wastage, it would be
possible for the train  to run on
golden rails, The Railway Minisier talks
of economy. He has not rdetailed out what
are the economies which have been effzet-
ed. But it is very well-known how many
constyuction  work uader the Ruilways
on:0rbs mach more than iy pecessiay, The
extznt of corruption in this field has
never been gone into by anylady.  I3ut
why -hould it not he by the prosest Roi
way  Minister,  Noo Georss Fernand-s
who fas bec: Iocni pellwn
for suth o long ¢ 29 He !
railwavma’; B in 1974  which
brought the Govenraent of Mrs. Indira
Gundhi practiciiy to the verge of col-
lapsz. So, why sheuld he adopt such a
conventional approzch regarding ihis mat.
ter ?

A Status Paper has been circulated.
That doesn’t explain or exonerate every-
thing. Fares of ordinary second class tic-
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kets, mail and expresg tickets and sleeper
charges for econd class passengers—
everything—have been increased practical-
ly in an atrocious manner, We, who sup-
port this Government, find it extremely
difficult in any way to have anything to
do with this railway budget, My party
General Secretary, who is also a respected
Member of this House and who has been
a Member of either House of Parliament
for more than 30 years, wai compelled to
remrk that this was a murderou, budgel.
We would expect that Mr. George Fer-
nandes would not push us into a very un-
enviable position, While we have opposed
many of hig proposals ,as yet there has
been no resistance movement, And if there
has been np resistance movement say,
in West Bengal, it is because the left
Front Govrmmeant, in spite of its oppo-
sition, has not had recourse to the path
of a movement. Thercfore my specific
demand i3 that the incrcase in the case of
minimum fare should be reduced and
ajso the increase in ith> case of second
cluss ordinary journeys and mail und ex-
press journeys should be reduced, it not
altogether abolished,

There are certain proposals, like the in-
crease ip Pension Fund. It is al) for good.
Ryt rteparding passenger amenities, there
is hardiy anything about increasing the
amenitizs, The honourable Member, M..
Buby, was describing the qoulity of the
food gvailable to passengers. In all ihese
respects, no assurance of improveament is
to be found in this budget, At thc sume
time, on the question of greater railway
coverag?, this budget has, once aguin, done
nrething new saive and except cucrylilg on
the o-noing projects, I may tell you of
onz norticular line for  which there hins
bezn & demand for a very long ume. it
wus inciuded In the  budget of e o!-
ways quite a focw years back but, after that
declarztion, the jwcheme has been kept
alive by an allocation of Rs. 1,000 anau-
ally, There has been a demand for Balur-
ghat-Etlokhi railway line which would
connect the district Headquarters of West

Dinajpur District, which is without a rail-
way line, Men have to move in buses,
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and the journey is hazardous, For long
there has been thijs demand. In respunsc
to that demand, the allocation ig a pit-
tance of Rs, 1,000 which cannot make
possible any work on that project,

Hon, Member, Shri Ashwini Kumar
was talking of railway connection with
Hazaribagh, a very seusitive area, the
centre of the Jharkhand movement. This
placc. a district Headquartens wiuch was
a divisional Headquarters of one time, is
without any railway conmection, and the
ncarest point is Ranchi Road which s
more than 30 miles from Hazaribagh
iown, An out-agency operates that rail-
way line, and the Hazaribagh Railway
Station hag been left to the tender mercy
of the mafias operating transport of their
own, No action has been taken in spite of
repeated reminders to the Railway Minis-
try.

So, from whatever angle we may sec,
this Budget requires refurbishing, rehash-
ing, reducing abolishing the increase in
fare and the increase in rates, Seven per
cent increase in freight charge dunng
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April and September and ten per cent for
the remaining period—this type of adjust-
ment will satisfy nobody, Mr, Fernandes
should know better, My demand would be
thait he should have a fresh look into his
Budget proposals. 1 would join Mr Baby
in requesting him to announce revision of
his proposals which would hit the people
most,

Thunk you, Mr. Vice-Chairman,

SHRI V. NARAYANASAMY : Sii, we
have a meeting of the Icdian Parliamen-
tary Group, Members have to atteng that,
Further discussion can be taken up on
Monday,

THE VICE-CHAIRMAN (SHR1
MIRZA [RSHADBAIG) : Now the House
stands adjourned till 11-00 A.M, on
Monday,

The House then adjourned at
forty-nine minutes past six of the
clock till cleven of the clock on
Monday, the 26th March, 1990.



